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Earlier appellant no.2, Sompal had died .The appeal was 

dismissed as abated.

As per office report dated  8.12.2025 appellant 

no.1,Bhappu, has also died.

Therefore, appeal is dismissed as abated.

Let trial court record be returned to the trial court 

alongwith  a copy of this order.

February 6, 2026
Atul kr. sri.
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Counsel for Respondent(s) : D.G.A.

(Jai Krishna Upadhyay,J.)    (Siddharth,J.)

Bhappu
.....Appellant(s)

State of U.P.
.....Respondent(s)


		2026-02-06T13:16:16+0530
	High Court of Judicature at Allahabad




